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From: Deepak Singh
To: advprakashpande@gmail.com; advkavitharenjini@gmail.com; Judicial Section, NGTSZ
Cc: Nandita Chauhan; Sushil Dogra
Subject: O A No. 173 of 2023 (SZ) | RODDA RAVU KUMAR VERSUS STATE OF TELANGANA & ORS.
Date: 14 March 2024 20:46:00
Attachments: Executed Counter Affidavit R7 AND R8.pdf

Dear Sir/Madam

Please find attached Counter Affidavit is being filed on behalf of Respondent No.7 & 8 in OA 173
of 2023.

Please acknowledge the receipt.

Regards
Deepak Singh
Court Clerk
Advocate for Respondent No. 7 & 8
9911180884


